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was also on the sam lines a IRDP. It 
wa thought that it would be better to 
have on:ty one integrated programme for 
the. targl!t group. 

(c) and (d). The ITDPs in tribal di -
trict havl been de ignared in co.n.sonance 
with tho spirit of concept of tribal area 

ub-plan. Sinc.e I.T.O.P. is not alway 
co..,terminous with a di trict , tho e di-
trict, those district canot b named as 
I.T.O.P. districts. 

!..Amount ctioned for Construction of 
A ·.d 

110. SHRI K. MALLANNA: Will the 
Mini ter of WORKS AND HOUSING 
b'£ pleased to state: 

(a) what are the detail regarding the 
amount anctioned for the con truction 
of A iad Village.; and 

(b) the details J'egarding the number 
of room provided for the use of Asiad? 

TH R OF PARLIAMENT-
A Y AFFAIR, SPORTS AND WORKS 
A 0 HOUSI G ( HRI BUTA SINGH) 
( ) and (b). The information i being 
c llected and will be placed on the Table 
of th abha. 

Hydel Project on Tirhut Canal 

111. HRI BHOGENDRA JHA: Will 
the Mini ter of IRRIGATION be plea ed 
t refer to re.ply given to Un tarred Que -
tion o. 83 on 4 October, 82 reg: pro-
po at to in tal hydel generating Unit 
from Canal emanating from Gandak river 
and ate: 

(a) whether th entral Electricity Au-
thority and the entral Water Commi-
ion have ince final' ed xamination of 

th PTOPI) at f r bydel project on Tirhut 
( t rn Ganda ) Canal; 

(b it 0, detail ther about; 

( c) whether with orne re-modelling of 
th~ Bhim Nagar Barrage Western and 

a tern Ko i Canals can generate much 
more hydel power; 

(d) if so what steps are being taken: 
for the same; and 

(e) wheth''''r any uggestion is being or 
ha been ent to the Bihar Government 
to funy exploit hyde! potential from all~ 

the river, canal etc. in North and South 
Bihar, if 0, d"tail thereabout? 

THE MTNIST R OF STATE IN T 
MINISTRY OF IRRIGATION (SHRI 
RAM NIWA MIRDHA): (a) The Eas-
tern Gandak Canal Hydro-electric Pro-
ject report was received in Central Water 
Commission from Central Electricity Au-
thority in March, 1981 and in the light 
of Central Water Commission's comments 
sent to Central Electricity Authority in 
June, 1981 a revised Project Report wa 
rec ived from the State in Novern~r,. 

] ~82 which is under technical examina-
tion. The project wa di cussed sub e-
quently in a meeting taken by Member 
(P&1P), Central Water Commi ion on 
27th December, 1982 with the representa-
tive of Ce.ntral Electricity Authority and' 
Bihar Hydro-Electric Corporation and it 
W1 c1eciderl that Phase-I (power House·r)! 
of the project may be finalised. 

(b) The Project has not yet been fina-
Ii. ed. However, the Ph e-I (Powe 
Hou. e-I) Project broadly comp-
ri e of construction of a bye-pas • 
anal tarting from R.D. 9.3 to 19.& 

from Ea tern Gandak Canal head regu-· 
lator and con truction of a power bouse' 
at RD 9.60. The Power hou e will have 
a.n installed capacity of 18 MW (3 unit 
of 6 MW each). The scheme is estimated' 
t() co t Rs. 22.19 crore . 

(c) and (d). The State Government 
i carry,ing out neee sary investigation 
and tudie in this regard. 

(e) A circular ha been is ued by th" 
Mini try of Irrigation on 15th Januar 14 

1982 to all the tate including Bihar for 
incorporati n of hydet power component, 
where er fea ible, in major and medium 
irrigation projects. 




